SLP(C) No. 9729 OF 2002

| TEM No. MV 9 Court No. 2 SECTION | X

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.9729/2002

(From the judgenent and order dated 24/04/2002 in WP 5345/01

of The H GH COURT OF BOVBAY AT AURANGABAD)
DATTATRAYA Petitioner (s)

VERSUS
STATE OF MAHARASHTRA & ORS. Respondent (s)
(Wth prayer for interimrelief)

( Wth Appln(s). for exenption fromfiling c/c of the inpugned Judgnent
perm ssion to place addl. docunents on record )

Date : 07/05/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE G B. PATTANAI K
HON BLE MR, JUSTI CE BRI JESH KUVAR
For Petitioner (s) M. Sanjay V. Kharde, Adv.

M. Naresh Kunmar, Adv.

For Respondent (s)

UPON bei ng nmentioned by the counsel the Court made the foll ow ng
ORDER

No urgency. List in usual course.

(J.S. Rawat) (Suneet Bal a Sharm)
Court Master Assi stant Regi strar



